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b OFFICE OF THE CHIEF METROPOLITAN MAGISTRATE PATIALA
HOUSE COURTS : NEW DELHI

ORDER

Sub: Grant of powers of Chief Judicial Magistrate to Metropolitan Magistrates on duty
during the period 16.06.2025 to 25.06.2025.

Pursuant to the directions of the Hon'ble High Court of Delhi, New Delhi, vide letter

No. 2072-2083/DHC/Gaz.-11B/G-9/2025 dated 25.04.2025, the
y JMFC during the period of 16.06.2025 to

Ld. Judicial Magistrates of First

Class of New Delhi District performing duties as Dut

25.06.2025 (bod days inclusive) shall exercise the powers of Chief Judicial Magistrate, New

Delhi District, in respect of any urgent or administrative work requiring immediate attention.

(Anuj Kuynar|Singh)
Chief Judicial Magistrate
Patiala House Courts, New Delhi.

No. [D4)—17822025/CiM/PHC/New Delhi Dated: 23\05.2025

Copy forwarded for information and necessary action :-

: The Ld. Registrar General, Hon'ble High Court of Delhi, New Delhi.
(Through Ld. District & Sessions Judge, Patiala House Court, New Delhi).
2. The Ld. District & Sessions Judge, Patiala House Court, New Delhi.
3 All the other Ld. District & Sessions Judges, Center (HQ),West/ THC, North,
North- West/Rohini, Shahdra, East, North-East / KKD, South-West / Dwarka, South, South-
East / Saket, Delhi /New Delhi.
4. All the Ld. Chief Judicial Magistrates, Center, West/ THC, North, North-West /
Rohini, Shahdra, East, North-East / KKD, South-West / Dwarka, South, South- East /
Saket, Delhi /New Delhi.
All the Ld. ACJMs, Patiala House Courts, New Delhi District.
The Concerned JMFC's, Patiala House Courts, New Delhi.
The Chief Prosecutor, New Delhi- District.
M/he D.C.P. New Delhi District / South District / South -West District.
A The Incharge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi.
10.  The Incharge, Computer Room, Patiala House Courts, New Delhi.
11.  The Controlling Officer, Pool-Car, New Delhi.
12.  The Care Taker, New Delhi District with the direction to affix the copies of the same at all
the notice boards at Patiala House Cour[s Complex.
13.  The Incharge, Lock-up, Ne I
14.  The Secretary, N. D Bf\A\
15 Office file,

Now
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211 Chief Judicial Magistrate
fPatiala House Courty, New Delhi.




